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Survey regarding drug abuse by students 

258. SHRI P. SOUNDARARAJAN: 
SHRI N. THALAVAI 
SUNDARAM: 

Will the Minister of WELFARE be 
pleased to state: 

(a) whether Government have 
conducted any survey in the country to 
find out the extent of drug abuse by the 
youth, particularly students; 

(b) if so, the details thereof; 

(c) whether it is a fact that drug 
addiction in students in the metropolises 
has alarmingly increased in the recent 
years; and 

(d) if so, the action Government 
propose to take to tackle this drug 
menace? 

THE MINISTER OF WELFARE 
(SHRI BALWANT SINGH 
RAMOOWALIA): (a) The Ministry of 
Welfare sponsored a multi-centred study on 
student population in 1975-76 and a repeat 
study after a decade (1985-86) to assess the 
prevalence of drug abuse among University 
students. The 1975-76 study covered seven 
centres which included Bombay, Delhi, 
Hyderabad, Jabalpur, Jaipur, Madras and 
Varanasi. In the study of 1985-86, two 
more centres, namely, Bangalore and 
Calcutta were added. 

(b) The major findings of these two 
studies are: 

(i) The prevalence of abuse of licit 
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drugs,   pspecially   alcohol,   tobacco   and 
painkillers was most common. 

(ii) The 1985-86 study indicated that 
legally crohibitcd drug use was around 2%. 
This was in contrast to the finding of 1975-
76 study which showed that use of such 
drugs was negligible. 

(iii) Drug abuse was more common 
among boys than girls. Girls mainly used 
pain-killers and the use of illicit drugs 
among girls was practically negligible. 

(iv) Drug abuse was more prevalent 
among students with urben background, 
especially those studying in Central, Public 
on convent schools, hailing from nuclear 
families and residents of college hostels or 
saying away from their families. 

(v) Causes for drug abuse were 
mainly psychological such as satisfying 
curiosity, relieving tension, and also peer 
pressure. 

(c) Though no firm statistics is 
available, however, different studies 
undertaken indicate that there is an 
increasing trend of drug abuse. 

(d) A Scheme of Assistance to Voluntary 
Organisations for Prohibition and Drug 
Abuse prevention is being implemented by 
this Ministry under which grant-in-aid to 
the extent of 90% of the estimated 
expenditure is released to the voluntary 
organisations for the running/maintenance 
of Awareness, counselling an<^ Assistance 
Centres/De-addictioit-cum-Rehabilitation 
Centre*/ De-addiction Camps etc. At 
present, there arc 357 centres all over the 
country which are being funded under the 
scheme. This Ministry is strengthening the 
awareness building, preventive education 
programmes for drug demand reduction and 
expanding Counselling, De-addiction and 
Rehabilitation Centres. 

The Ministry is also in touch with the 
Department of Youth Affairs and its 
various wings such as Nehru Yuva Kcndra 
Sangthan, NSS, Youth Club etc. to 
generate awareness about Drug Abuse 

Prevention. The Ministry on 28th 29th 
November, 1996 also organised a 
wp.k.ihup oii "Youth Health including 
Drug Abuse Alcohol and AIDS" in 
collaboration with the Department of 
Youth Affairs and Sports to sensitise 
selected NGOs and regional level 
coordinators of NSS and Nehru Yuvak: 
Kendra as well as key officials working in 
the field of Youth and Drug Abuse 
Prevention. 

The Ministry in collaboration with 
UNDCP, UNICEF and Ministry of Health 
have also conducted a study on "Reducing 
Risk Behaviour relating to 
HIV/A1DS/STD, Drug Abuse amongst 
street Children". City Level Workshops in 
four cities, namely, Bombay, Hyderabad, 
Calcutta and Delhi is well as a National 
level Workshop has been held for 
developing City level and National Level 
Work plans. 

The Ministry apart from assisting 
voluntary agencies for awareness 
generation programmes also conducts its 
own awareness generation and Preventive 
Education Programme for Drug Abuse 
Prevention through various media 
channels, such as Electronic Media, 
Posters, Hordings, Kiosks etc. 

Reservation   to   Economically   
Backward pesons of forward castes 

259. DR. ALLADI P. RAJKUMAR: 

DR. Y. LAKSHMI PRASAD: 

Will  the  Minister  of WELFARE  be 

pleased to state: 

(a) whether there is any proposal to 
introduce legislation giving 10 per cent 
reservation to economically backward 
persons    belonging    to    the    "forward 
castes"; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 


